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Dated: 31th July, 2022 

 

N O T I C E 
 

 

Please take notice that all the regular matters listed in Court-IV on 01st August, 2022 at 

10:30 AM will be taken up after pronouncement of Judgment i.e Comp. App. (AT) (Ins) No. 

128 of 2022, Contempt Case (AT) No 14 of 2019 in Comp. App. (AT) (Ins) No. 170 of 2019  

& I.A. No. 1854 of 2019 in Comp. App. (AT) (Ins) No. 170 of 2019 listed in the main Cause 

list as item no.1, 2 & 3 in the Court of Chairperson.   

 

 

 
 

 

 

 

 

 

 
                                                                         By order of the Hon’ble Chairperson 

-Sd/- 

  Registrar 


